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the general principles governing the
method of financing are being worked

out and it is expected that the scheme !

will be finalised in a month or two.
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T[PORTUGUESE POLICE ENTRY INTO A
MONASTERY IN GOA

88. Surt NAWAB SINGH CHAU-
HAN: Will the PRIME MINISTER
be pleased to state:

(a) whether Government are aware
that in the beginning of October last
the Portuguese police of Goa had
entered into a monastery there and
beat the devotees so severely that the
head of the monastery, Shri Parshu-
ram Acharya, and several others
succumbed to their injuries: and

(b) if so, what are the details of
the incident?]
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t[THE PRIME MINISTER AND
MINISTER ror EXTERNAL AF-
FAIRS (SHRI JAWAHARLAL INEHRU):
(a) and (b). A statement is placed on
the Table of the House. (See Appen-
dix XV. Annexure No. 46.]
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TIRESTRICTIONS BY GOVERNMENT OF
SOUTH VIETNAM ON RETAIL SALE OF
CERTAIN ARTICLES BY INDIAN TRADERS

89. Suri NAWAB SINGH CHAU-
HAN: Will the PRIME MINISTER be
pleased to state:

(a) whether it is a fact that the Gov-
ernment of South Vietnam have
imposed restrictions on the retail sale
of certain articles by Indian traders in
South Vietnam and if so, what are
the restrictions and what effect these
restrictions will have on Indian trad-
ers there;

(b) what is the approximate num-
ber of Indian traders in South Viet-
nam; and

(¢) what action Government have
taken in the matter?]
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